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(c) The sponsoring Committee of 
the Indian Mountaineering Foundation 
is arranging to present suitably en-
graved mementos to the members. 

Cess on Coal 

{
Shri D. C. Sharma: 

'671 St-.rimati na Palchoudhuri: 
. SlIri Ram Krishan Gupta: 

Sbri Ajit Singh Sarhacl!: 

Will the Minister of Steel, Mines 
and }'uel be pleased to state: 

(a) whether a proposal to impose a 
cess on coal is under consideration of 
t~e (",.overnment of India; and 

(b) if so, the rate at which it is 
pr<Jposed to be imposed and the yield 
cxpecled from the same? 

The Minister 01 Steel, Mines and 
Fuel CSardar Swaran Singh): (a) and 
(b). The excise duty on coal levied 
under the Coal Mines (Conservation 
~nd Safety) Act, 1952 has already been 
raised by 80 naye paise per ton with 
effect from 8th June, 1961. From that 
date the rates of excise duty are 
Rs. 1 '68 per ton on coal and soft coke 
and Rs. 2'52 per ton. on hard coke. 
The additional yield is expected to be 
Rs. 4 crores per annum and this 
amount will be utilised for the scheme 
of subsidised movement of coal by the 
rail· cum-sea route from collieries in 
West Bengal and Bihar to the coastal 
.tates in the South and the West. 

Industrial Management Pool 

.672. Shri P. C. aor-h: Will the 
Minister of Bome Affairs be pleased 
to state: 

(a) whether Government have since 
taken a decision regarding the ex-
pansion of the industrial management 
pool; 

(b) ;f so, what is the decision; and 

(c) the reasons therefor? 

The MInIster at State in the Minis-
trY ot Rome Affairs (Shrl Datar): (a) 
to· (c). Recruitment to the Industrial 
!lh!1agf'1Jlbent Pool has been under-
. "kr.n only recently. The question of 

fUlther expansion of the Pool would. 
be a m&tter fOr decision only after 
watching the working of the Scheme 
for snme time. 

Geological Survey of India 

·673. Shri Indrajit Gupta: Will the 
Minister of Steel, Mines and Fuel be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have decided to shift the 
hcadquarters of the Geological Survey 
of India from Calcutta; 

(b) if so, the reasons ther~for; 

(c) when the decision is going to te 
implemented; 

(eI) the estimated expendililre on 
the shifting and reorganisation of the 
institution; and 

(e) whether the standard of geolo-
gical work is expected to improve ~'s 

a rewlt? 
The Minister of Mines and on 

(Shri K. D. Malaviya): (a) No, Sir. 
It is not proposed to shift the head-
quarters of the Geological Survey of 
India from Calcutta. All that is ton-
templated" is some measure of decen-
tralisation so as to enable the Dt'pal·t-
ment to function more effecti·"ely and 
efficiently. 

(b) to (e). Do not arise. 

Bangalore AirPOrt 

'674. Shri D. C. Sharma: Will the 
Minister of DefenCe be pleased to 
state. 

(a) whether Government have any 
proposals for the improvement of the 
BangRlore airport facilities particularly 
to equip it for Boeing flights; and 

(b) if so, what is the nature of lhe 
scheme and when it is likely;o be 
completed? 

The Minister of Defence (Sbri 
Krishna Menon): (a) The improve-
ments recently made render the run-
way at the HAL Airfield in 3angalore 
adpquate for landing and take off of 
Bdeings . 




